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(7) to formulate guideli;ies";on.-_itcms/issucs to be consi-
dered and approved by the Standing Committee on
behalf of the Council ; e

(8) to recommend the structure of the Council’s Secre-
tariat for consideration of the Government ;

(9) to screen all proposals ‘coming within the pu'rview'

of the Courcil under section 33 of the Institutes of
Technology Act,, 1961 (59 of 1961) and make
appropriate recommendations to the Council ; and

(10) to consider all items within the jurisdiction of the
.Council and referred by..-.the .various Board of
Governors of the individual IITs or-the individual
Directors of the IITs or other grouos within the
1ITs, such as the Senates and the Facully =~ Asso-
ciations or .the Council Secretariat for recommen-
dation either to the Chairman of the- Council for
items within his purview or emergent consideration
or to the Council itself at. a normal scheduled
meeting or for final disposal for items delegated
to the Standing Committee. :

. DR.'S. D. AWALE
Secretary, Council of IITs

- “NATIONAL ' COOPERATIVE DEVELOPMENT
AT GO RBORKTION T
New Delhi, the 13th March 1997

No..NCDC + A&C.: 8-13/83-CPF.—In cxercise of the

‘powers conferred by Regulation 29 of the National Coope-

rativé Development Corporation Employees’ Provident Fund
Regulations, 1964, National Co-operative Development Cor-
poration, with the: previous .sanction of the Central Govern-
mént, hereby makes :the following amendments to the
National Cooperative Development - Corporation Employees’
Provident Fund Regulations, 1964, nameiy :

s Ir’)Sé{.‘c:;thq fol'lowif;g'as clause (vii) under regulation
18(1)(a) and .as clause (v) under regulation 19-A(1)

To meet expenses:on purchase of consumer durable
“such as TV, VCR7VCP, Washing machine, Cooking
range, Geyser, Computer ‘etc.

2. Substitute _Ithe following for the existing proviso under
Regulation 19-(A)(1) . :

Provided - that (i) No withdrawal under this Regulation
shall be sanctioned unless the subscriber has completed
(a) 10 years of service in- case of withdrawal under
.Clause (iv) or 15 years service in case of withdrawal
under clauses (i), .(ii); (iii) & (v), (b) or has attained
the age. of 45:-years, ' whichever is earlier, (ii) “I'he
_amount of :withdrawal shall not ordinarily exceed six
months’ pay of the subscriber or 75% of the exempted
contributions ‘and exempted -interest contzined in the
balance to the credit of the subscriber whichever is less.
‘This limit may,. however, be reluxed by the Commiitce
of Trustees. (iii) The withdrawal fcr the purpose speci-
““‘fied in clause (iv) above shall be subject to the further
" conditions ; :

The amendment is proposed to bring the provisions of
NCDC EPF regulations at par with the provisions of GPF
of Government  of India. :

The amendments shall come into force with immediate
cllect.

J. P. SINGH
Managing Director

NATIONAL COUNCIL FOR TEACHER EDUCATION

New Delhi-110 002, the 6thy Fehrunary 1997

No. F.28-2/96 NCTE.—In exercise of the powers con-
ferred under clause (o) of sub-section 2 of Seciion 32 read
with sub-section (7) of section 20 of NCTR Act, 1993 the
INational Council for Teacher Education makes the following
Regulation namely :

\\¥

1.~_‘Shqrt~fl"i§_le‘- and Coniijencément,. ... ©* 74 L Lol
These ’réél';_la.t'i"oﬁq?“n_ﬁy be' called the “National Council for
‘Teacher *Bducation” “(mdnr¢i” of filling casual ~ vacancics
among _members ;of " ;Regional . Cominittce) “Regulation
1996. They - shall comeinto. force from the date of the

publication “in "the Official ‘Gazette. ~*:
2. Befipinonte s il 8 b
-*In thcse‘iRelgula'tist, unlcép the »congent' otherwise requices :

(i) ‘;Act“ :mea'n.s ‘the ; ‘vNatio’rhlall * Council “for Teschar
Education Act,A'199f3' (Ng.-_ 73 of 1993).

(i) All other tefms's‘iiail-hax.'léthcf same:niéahing as con-
_tained in Section 2 of the Act. X
B ABpliGa e
These Regulations. shail be ;gpplicab,le to; acasual vacancy
of member of Regional Committee by reason of death, resig-
nation ‘or inability. to” discharge functions owing: to illness or
other incapacity by .a member nominated,to’:Regional Com-
mittee under Ciauses (a) and (c) of sub-section 3 of Section
20" of the ‘Act. ™ SR R :
Provided, however, . this. Regulation . shall also apply to

vacancy as Chairperson of Regional Committee, if such a
member has been’ so appointed. o

4. Manner of filling Casual Vacancy

If a Casual Vacancy of a- member occurs (including
Chairperson) of .Regional Committee whether by reason ot
death, resignation or inability to discharge the functions of
Regional Committee, such vacancy shall be filled up by
making fresh nomination and the person so nominated shali
hold. office for the remainder of the term -of the office of
the person in whose place such’ person’is so nominated.

SURENDRA SINGFL
Member Secretary
Noational Council for Teacher Fduc.tion

No. F..28-9,96 NCTE.—In exercise of the powérs con-
ferred under sub-clauses (f) ‘and (h) of sub-section Z of
seciion 32 read with sections 14 and 15 of .the National
Council for Teacher Education Act, 1993 (No. 17 of 1993),
the National Council for Teacher Education hereby makes
the following - regulations : g :

1. Short Title and Commencement

These regulations may be called- the  National Council for
Teacher Education (deétermination of conditions for iecog-
nition of institutions offering or intending to offer through
correspondence education or distance education including
open distance education, or any mode oiher than face to
face instruction for any course leading to. B.Ed. degree or
its equivalent and permission to start any new coursc Or
training) Regulations 1996. ;

2. Applicability

These regulations shall be applicable to institutions inclu-
ing univeisities, opcn universities, constituents thereor siw
any other bodies called by whatever name and styic.

3. Definition

In these regulatiéns -unless’ the context otherwise re-
quires :—

(i) “Act” mecans National Council for Teacher E£du-
cation Act, 1993 (No. 73 of 1993).

(ii) “New course or training in teacher equcaiion
means any course or training-in teacher cducaiion
which was not being offered by the institut.on at
the time of recognition = but is proposed to be
offered by the recognised institution.

”»

(iii) All other terms shall have the same meaniing S
contained in seciton 2 of the. Act.

4. Application for Recognition

(a) Every institution offering/intending to offer a vose
or training in teacher education shall ma%;e an appliviiion
for recognition under the Act in the %1%3'@ in Appendix-

I to these Regulations.

i
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(b)'.The_'appHcation épall be submitted to ihe Regionnl
lComxr(lixttee, in whose territorial jurisdiction the institution is
ocated.

5. Application for permission to start new course or. train-
Ing or increase in intake

(a) Where any recognised institution intends to start any
new course or training in teacher education it shall = make
an’ application to the Regional Commiittee concerned. in
Appendix I to these regulations. : .

(b) Where any recognised institution intends to increass
its intake of students beyond the intake approved for such
course or training, the recognised institution shall make an
application to the Regional Committee concerned in Ap-
pendix I to these Regulations. * ’ 3

(c) The application shall be submitted to the Regionul’

Committee in whose territorial jurisdiction the institution is
located.

6. Manner of making application

(a) Application for recognition in the Form given in
Appendix I shall be made to the Regional Committee con-
cerned. ‘

(b) Application for permission to start new course or
training in teacher education or increase in intake shall be
made by the recognised institution in the Fform given in
Appendix-I to the Regional Committee concerned.

(c) Application for recoznition of institution shall be
submitted in triplicate.

(d) Application for recognition of institution offering a
course or training in teacher training immediately before
17th August, 1995, shall be submitted directly to the Regional
Committee concerned.

(e) Every institution intending to offer a course or train-
ing in teacher education but was not functioning imme-
diately before 17th August, 1995 shall submit application
for recognition with a no objection certificate  from the
respective State Government or Union Territory administra-
tion in which the institution is located.

(f) Application for permission to increase in intake by
recognised institutions under sub Regulation (b) of Regu-
lation 5 above shall be submitted to the Regional Committes
concerned with no obijection certificate from the State or
Union Territory in which the institution is located.

7. Fees

Application for recognition of the institution or permis-
sion to start new course or training by recognised institu-
tions shall be accompanied by fees for such application as
indicated from time to time by Council and shall be
in the form of Demand Draft drawn in favour of “Regional
Committee, National Council for Teacher Education” pay-
able at the place of *location of the Regional Committee
concerned.

“offered in the next academic year.

- given in Appendix IT. - "=

i e e pme

e e T e e,

TR

8. Time limit for »m‘a{ki_pg.‘gpgli,ca, ons .. T
. (a) Every institution intending, to. offer & course or train-
Ing in teacher education*sh4ll 'méf%’jarx“a'ppliwtion 50 .as to
reach the concerned Regional commitfee’ by the 31st Decem-
ber every year for commencementof- ‘course-or training
from the next academic session,.. . S ;

s,

(b)  Application for permission "to start . any ‘new" course
or training in ‘teacher*education ‘or : :incréasein intake by
recognised institutions shall ba submitted” in the form in
Appendix-I, so as to reach the Reégional ~ Committee cos-
cerned before 31st December of the .calendar year for the
course or. training in teacher  education proposed to be

'9. Conditions for recognition .

(2) Regional Committee shall satisfy itself on the basis
of scrutiny and verification:: of ~facts’ fag: contdined in: the
application for recognition, in. any manner deemed fit, that
the institutions has adequate financial resources, accommnio-
dation, library, qualified staff, laboratory and such other
conditions required for the proper functioning :of the instjtu-
tions for the course or training in teacher education which
are being offered or intending to offer.

. (b) Regional Committee shall ensure that every instity-
tion applying for recognition ‘fulfil- the norms:'and standards
given in Appendix II. CRDINED i

10. Conditions for grant of permission to recognised insti
tutions to start new course or training .or increase in
intake -

(a) Regional Committee shall satisfy itself on the basis
of scrutiny and verification of facts as contained in ths
application of recognised institution for starting a new course
or training in teacher education or ‘increase in intake, in anv
manner deemed fit, that institution has adequate financial
resources, accommodation, library, . qualified staff, ‘laboratory
and such other conditions required for offering the courss
or training or increase in intake.

(b) Regional Committee shall ensure tha every recognise
institution applying for permission_to sta new course or
training or increase in“intake" fulfil th standards

11. Regional Committee shall follow the provisions = of
the Act under section 14 in ‘the miatter of considefation cf
aoplication for recoenition befare passing “arders) on the
application of institutions. SR £ g

12. Regional Committee shall follow the provisions of th~
Act under section 15 in the matter of conmsideration cf
applications from recognised institutions for permission  to
start a new course or trdining in teacher education or in-
crease in intake. T T

SURENDRA SINGIH
: Member Secretarv
National Council for Teacher Educztion

——— ES

Appendix 1

.~ _.  TEACHER EDUCATION INSTITUTIONS
B. ED. CORRESPONDENCE/DISTANCE EDUCATION

GENERAL PROFORMA

CORRESPONDENCRE/DISTANCE TEACHER
EDUCATION

NATIONAL COUNCIL FOR TEACHER EDUCATION

NEW DELHI

B.Ed, CORRESPONDENCE/DISTANCE TEACHER EDUCATION COURSE
‘ APPLICATION FOR RECOGNITION/PERMISSION

APPLYINGFOR: . p
1.0 STATUS OF INSTITUTION
RECREErY

W R, JereE v
{ffae are=a, fewli-on

W@; é[i)/ /] EXISTING O  NEW g

W\




"FX[STING COURSE(S) Pfe’\se wnté han

’l"3'.l- ..

Program oo . 'Dutauomh

3.2 e T L

4.0 NEW COURSE(S) PROPOSED
- Ppogtam
e
43 3 :
50 OTHER TEACHER EDUC ATION 'CRURSg(S) offered, ifany, :
‘ campus/complex SR i S
R Program
6.0 PROPOSPD COURSE(S) to be located in the existing campus
5 Program : : MR
6.1
6.2
6.3
. APPLICATION FORM FOR RECOGNY OF. CORRESPOV DENCE OR DISTANCD‘TEAA HE! :

TION/ PFRM[SSION TO START CcoyU RSE OR TRAINING BY ARE

.You may reiet to rah,Vant regulauons, orms and standards prepared by h¢
@ Give your answers by inserting @ tick /- it the appt()pnate Box. s
o'llns ptoforma is '1')phcab!c ) CDB pro*"tma, cxcept Elunmﬂ%y/Numry Trainng P

1.0,

FURIO

; GENERAL 1NkORMAT10N ; :
1.t Name of the Institutiot OB BER Ee e = k
1.2 Postal Address T R R e

Post Ofic> Sk sl e g el R o
Dlsmct ——4_—-—7—————~~~—-—~—-‘ﬂ--—<- -
State -—a-——-_____._..-—————‘—-"—-———‘--—-——-——[’in ————e—————
(.3  Telephone number of Head of the Institution (OFE.) ——— (RES.)
1.4 Telegraphic Address ——————— BRSPS =
113 The distance of the Institution | from the nearest Rallway Station -

1.6 1f in rural ared, 1ts dl;tdnce from th' Neaxest ToWn
1% Naarest Bus Snnd and its distance’ ﬁ'om t}ie Insutuuon

180" Transport facility available from Inst”t‘uhoﬁ to to‘wn (Pléase tick)” -
Town Bus T L 0 Auto Rickshaw:

~ycle Rickshaw FAmet T faxi

1.9 Sledse tick the facilities available in thc msmuuo'\
Blectricity 0 W‘xrel Suoply : &

{-10  Number of pracfising $ERTONS: ZNdiiaBlé Within-your jurisdistion:

Fer R e T S S
-~ o0 et

agses A T ok

and number of s’econcfi'{r

) lassesy -, 0
3o letiers of chastant from heads of schools and/or collaboratmg lmutuuons mdxoﬂtmg sccuon oﬂt,rg,d)
r3 3 LVITERA j229] Gud

\20




re

2.1
1

2.2

. e e =Wt WS it registe-vi? -

2.3

- 24
2.5

"2.6

9.9

3.0 LAND AND BUILDINGS

S

L]
3.1.2
32

33

MANAGEMENT

“If yes, have you enclosed @ copy of the letter ? -

~-(H1; ths sketch showing [ocation of plot;s been attached) ?

- Floorarea 1vailable forthe sroposed churse

The Institutioq, is/will bcmanagod by 7 R iy _.
Central Govetnment :

Local SgIf Government R 0 = “‘“Re
University - e © 133

“f mnaged by reglstered Somety/Trust

Has reg’stration proo been attached.?
D) vy1 reysive grant-in- id from Government ?
If managed byBoard/Gnvernment ; _
" Has'the copy of sanction order been enclosed ?
‘Do y »ua receive 100 percent grants ?
Academic duration of 24 months of the Course

Is it recognized by your GoVernment ?
Has_letter of recognition been enclosed ?-
Have you apphed toNCTEfor:
'Recbguition of exist'ng Course

Permission for start‘ng@& new Course =~
Additional intake for cxisting Course(s) - B L L.
Ifapply'ng for a new course :

Have'you obtaincd permission of Your Govemmcnt ?

"‘-:&Ii i

LA St s s o s o | S : -
Pleass state the 1and area possessed by the institution "
Have you eacloscd the copy of the regls(ered Ownenh;p dOCLment 7.

LS

R e e S G T

3 wdﬁl!‘:)

_Is theland crea in one plot-?- -
[fia m>cethan dagplot  whatis the distatice between them ?

Floor Area ; e
Tyl 1)>racea of exlsum bmldmgs of thei mstltutlon

Has the foor area plan been attached ?
Istais Froc slaaapproved by r.herespocnve authorxty ?
anstmg Building

5 Yo gfi gies AR TS E Il (478 ?u pligtshs @ﬁg
‘G Ve a1 df caomsaad rhslr use in the exzstmg building of the mmtutlon fotthe chorse.
Room I | NumberofRoomsm- Floow-Area
7 X i e . $q. mts.
e e oy St e e e e ._.__._...'_.._ S—
Classroom: - ; L Clyeinadi s
ot s - e e e T ——
Library e . e«
Laboratories .
Workshop ... ) R

_.—_.__i_,_._,

Despatch Section . . . .

P T ey S Ry S o s SO

' . pldelisve”
- jpsongiopd
RITUEICT5te I ,Hmmupr : ‘tta b X ,“')

\ ) R

Assembly Hall

A l,,..others,(sp;ecify) . . . - = 5 o e

6-9GI/96.

2\ T




() Hasthe sltqtﬁan (5 ffxc; _
(i) Ts approned.ﬂmzdm efthe dens Q@-Ched 7
* (iif)* Write the date of starting- theooustm(‘hon

(i) Likaly dateof completion oi.cpnstmqicn(
- Prodethe detaﬂs of; 2

Spaeo T‘tle ‘1‘Number-of Rooms

-

e
Clagsroom

" Library

Laboratones

[ P S SIS B e e e

Workshopsl

Msrial P‘oju(:tloancsOln‘CcCche L

Despatch Sectpqn

Assembly Hall

i e o e Y T ¥

- Prm\.lpah /Durector‘ Room OfECc

3.5 Staff Quarters :
Give details of existing and proposed staff quarters

Existing;

'Quarters Number:

"2 Floog:! Areérof
each

For Principal/Birector

For Teachers

For other Statf Admmlsu'atlve/Helpcr

40 BOOI(S EQUI*PMEN’I‘ AND FURN{TURE
4.1 ¢ Books

(a) Please give detalls of books magazmes and Joumals i you: hbrarg and qthc

access 7

-."1

Item Existing number During the -
. ... . -& Approx. Cost Firsf Year - -

Texts Books
= ~—2=Ref: Books ~
—Other Books
_ —Jourpals.... . SR e

) Nams the other libraries to which your. fa.culty and students wdl- havo aeeeawsnnd m(hmte the number of bOOKs

available.
4.2 Equipment
Give details of equlpment presently avaﬂable.

RIS

" Cost.of equipment ...

to be procured. in
n-xt

“Item : Number of
students to be . .Existing

Cost of the

First

Second.
YG&{' 3 b

admitted Equipment

Psych logy-cum:Guidaace: lab.

_ Science lab.

Edu. Technology lab.

Work Experience lab.

—— e




s

Lanzuage lab.

mom dab.

Games & Sports

Arts/Music

@ Give the names of other institutions to which } you "will have an access ber”bbi'rbmﬂg’m $ing
facilitiesk
43 Furmtum a.nd Equxpment

Smdmucommon room R i Yo v WG e "»1'1-;'. -
‘Principals Office . A T

Furniture for ' Accommodation Cost of existing
avatlable - -furniture

Hall and suditorium , . - »
‘Classréoms o N By AR
Libtary, -

Lab/Workshop

Office and ‘Staff room

Matgrial Froduction Lab.
Teacher Educators
Any other '

S. No.

5.0 STAFF POSITION—Kindly fill in the relevant block(s)s

5.1 Existing Staff
Please give details of the presently engaged and proposed staff to be employed ~

Staff Niimber employed

Full Time Part Time

Principal/Professor [Director
Reader

‘Lecturer in-Education

Work experience Teachers
Librarian

Technical Assistant

Office Assistants

Helper(s) . |
Anyother: il

(Enclose statement of *ng.mes, qua.-lfﬁcaﬁuus and cxpenm of exxstmg teachmg staﬁ“)

\23



i S STl Engaged in CDE (Please use'separateeh t :
-~ . ~'~'—~vaodotmls of-Faculty/Sta&‘ engaged in- corres ndenoe dastanee 'eh

Faculty/Staff .. . Number
Professor (Full Time ' SR g
Appointment)‘ :
O ST i '.u.h.?. ‘XM' H()V M.uf-
Readers (lguﬂ Tlme) :
Lecturers (Bull Time) .+ -
ik S : e il 10 10D saiisbay
~ vu}in‘:ﬁ']r 3
5i3 Addmonal Staff Recruitment
Please indicate your plan for recruitment of rcquu:ed or additional stat’f
Designation Number Year to be recruited- - - OBE Pa
: : : SOIDISil O Rl
2. .
AL P ‘ et vurks i
4‘ A R 3 T A F
" 5.4 B.EA. Admission Eligibility Criteria e - i e = :
- (i) Give qualifications for recruiting teachers in relevant sscondary school: ~system supported' > : ovg}mmeni. ;
e e Sue T S R e Quahﬁcatlon (Degree 9% of marks
(i) Academic e e b St
o . (ii)uProfessional . ety e o
(m) Other -
Grade %Ma}ks

Teachngxpenencem thelschoolsiliie o i v

~Jurisdiction : 2 -

LM

Others /

T TIUED ST ST reeyears puwmm 5*‘1‘ !~ ¥

(ui) Doges your uriversity orstate orgamze adlmsslon tssst for B. Ed“dourse(s) i
G Yes ‘[j
(w) If yes, tick mark the componerts used in such an’ adrms,sxon il e o ’ )
PacotoFace o to o ang
Teachcr Educatxon
ITaRs S tateiurs By, A
(i) General knowledge : Yes 0O No 0O
(i) General mental ability Yes O No [
(iii) Subject knowledge Yes O No (O
(iv) Teaching aptitude gt . Yes -0 - No O
(v) Social sensitivity Yes: [l ‘No O
,AD ~ s . Noa_ D- S

- ST T

(vi) Attxtude towards teachmg» e e 'Yes*
(vii) Any ‘other ALt 4 -

i 45 m%na%?m%%’? /w///e—-;:
A

T I IRBR, THRE 3
(et ame=a; foeehl—54




5 5 :Students Admttteu
s + Givy ,em I n].{mbﬁ of st
educa

>“"

umBep of stu(dents currently -
dmitted

Course

e

- = e —~- Anyother

.. 5.6, Selectl an.Commnttec

6.0 FINANCIAL MANAGEMENT

6.1 Govenmmnt

If managed by Government/Loeal GOVemment/Board gwe budg;:t provxs:ons for the Tqa

on

(i) Salaries & Allowances (full time)

" Tii) Honorarium of guest faculty/associates—=-s 5z soms oo o oo e oo oe
(iiii) Equipment, Furniture &Books e i e i

_(iv) Any other items

Sit jo v songus ot ‘“g

iy

SR 62PrwatefB0dxes s owmoEE s
If managed by private body, gwe

(v) TOTAL ANNUAL BUDGET

(i) The amount of endowment fund mode of deposits.—
(ii) The amount of reserve fund -mode of deposits
: = = - Is adequate t0-cover three months-salaries ? - -Yes [} - - - - . . . . NOLLE) i i
(iii) Latest annual budget : rotesy Ty il g
incom= ) ) j
-~ .-~ expenditure ... e i i

(V) Please state how the deficit,
if any, is utilized.

(Attach certificates from bank mdxcatmg the present balance in the funds and’ abstx‘acé of the“lam
! .. (iv). Mention other sources of income; {f any. '

,.\Il.w DRCRE

if any, bctwam income and expendxturc is met/pmposed to'

SNo.__ - Source of Income
- TR .:).\ L l..v:-"f’- .:—
i
%
3. R S R et A
4. L
= 6.3 Annual Fees

Give annual fee details of Correspondcnc /Dlstance

umversxty

AL D

VN SV O% ekl 51}<(L m!,ﬂwf:{ f"f_ (m i

Educat'llon B Ed. .a d eglﬂar face-to-face - B. Ed,
p B’ 80513 B S a0y ,'di ﬂggl}rslesl o.f }’OU[' 3

_Item LT T T I AR ——

B. Ed:'Bducation " 1 iy
Face to Face Mode
(Fee for 12 Months)

s "B?‘Ed‘ Udrrespondence/
9Fede wfis 'anstanoo’Educatnon
(Fee for 12 Moaths)

ﬁtion Fee for 12 months

<E5ibe

Materials (Printed, Audio,
Yisual, Library and Postage
etc. Fee/Charges per anoum)

"7 All other Fees/Charges

e e e e ———- —— oo,

___ TOTAL FEE PER ANNUM

e

q Ik TJrVdT\’ UHTIT f‘}xn 7
(df9er ome=y, Reef—sa




; _' Any others

80 5TUDY AND FIELD. PRACHCGM CENTRES-
8.1 Give duratlon of internship/supervised teaching

8.2 Nature & description of study centres
Are they located in,
University campus
Aﬂillated collcges

8 3 Wh&,\_&t , the quahﬁaatxons of the- teacher teaz:hmg'm tﬂe cbntact programme ?;, ':‘
 Givedetails of the PCP ceaecm- : s ’
2 E <5 VVJ. 1;91 3 .‘

SNa. Nam.q.th..h.c,PCP : Numbcrnfatudcms cachmgmg
... Center . Tegistered ineach

center

N il

Attach center-wise List of Teachers,
8.4 Give T:tails of fuastioning of study centrers i |

Numbergfstudy: -~ Wedkingbous. - Numberof .
centers ik per day ragistered students

9.0 JURISDICTION
9.1 (8) Doesthe Jaivarsity/(Bxamining bady) Act provides for geographica] area ofjurisdiction 2

Yes ) i
(b) What are the dmmcts/areas covered under your uniVersity jurisdlctlon? (Atacha hst)

(c) Give the number and percentage of B.Ed. students who' are employec ax;Teachem'
“Number

: (. Within the.8ze® of Jurisdictions -
; (i) Qutsidathe jurisdiction but w:q; bwa“mg.a : : ;
G Quiside the state R =

Siaihess Giye,thguumhe: of students admitted or to bz admitted in various correspondeuce/DumnneBducauoncome on
education “.\,mucr L nd

Course Number of Students

TS e qv%é)”ll]
H A WRPR, Ypem ﬁ”}ﬁﬂ
(Afaw sz~ Reehi=ra




" BUER (roguler faeetortuce)
‘Other-Courses: ... ..
10. ADMT@NALMORMATION
10.1 (i) Ts the printed mates al for .qwbammmmm %
(")(Wﬂl it:beready for use itrtime : % ety
' 10..2 Doyou have adequatc provision for Mm/mﬁo.vmmmdmm itﬂdeﬂm ) 8
: (03 Are the audiofsudio-video: mrmmsp:whwm:amw&h'

@) IGNOU
- (i} UGC Modi® Conter
2 (iii) CIET
() ‘Any other :
10. 4 (i) Are students 81Ven regular assignments accordme fé NCI‘E norms:?
(i) Are the sssignments returned for feedbeck withiti i stiptﬂkted’ pérfod ? ‘
(idfy How-many lessoris.does & smdenmadmdehvwdmnﬁntemhip&? RS I o [~ IECeE-

10.5  How many of these lessons are suparvised by thié :

i

(8) Qbservations,of lessons g . e
(b) Lesson Planning _ . , i e /
(¢) Unit-Plarming: e
(dy- Unit testingfexsm. : i ittty
’ (¢) Educational technology software .
(f) Case study/action research/survey ———
1) Pacticipation/leadership in co-curricular
activities b
() Othess(specify)- : Rl an et oo
10.6  Whatis the duration. of-coitact QMFmﬁmn&oﬁtldcd‘mhMath T
Compulsory percentage
Concession allowed limit

10.7. . Give dusation of youz examinations, » : i s
(i) Duration of theoryexamwaa-«m—«»nws gt Tl ot O
(iiy Daration of practloalcxa.mmmon—-*——--—-Daya ' '
10.8  Isthe theory exSmiation conducted at the & o
QMPWQ-OMWW&qvt&‘dWMMMn"T Yoi O

] . . et}

NORMS AND S’I‘ANDARDS
[B.ED. CORRESPONDENCF /DISTANCE E,DUCATIO.N]

SECON DARY

NATIONAL COUNCIL, FOR TEACHER LDUCA’I'ION
NEW DELHI

10. INTRODWCTION g : G TR

The role of the teacher is crucial in any pmgram of educatxon .We should have well-quahﬁcd te
not only academic and professlonal competencc of -a high order; but also earnestness, respomlblhty,
to strive constantly, to, raise. students learning,. capability ;and achicvement .aod .make. ,theax i 5
self actualizing person. . Without such good- teachers; it i ot -possible to- improve edcatior.
Education, 1986. states. : “Thé: ‘statuts of . the: teﬁcher dﬂéﬁtﬁ'ﬂ&
plo can rise abave: the. !nvel ‘of .their teachers,’

In December, 1993, thsough Act No. 73 af 1993 of, lbgl’axhamcnt.,th@ Nafional. coum"'
vested with statutory authority .for “achieving ‘ptannedand coordinated” developmeént” of
throughout the country, the regulation. and proper: mainte pance-: of nomu and standards*

» D

mmmnent o




tem  and for maxtqrsmco tqd« therewith,

Teacher B.ducanon are n,neg L’ﬁ?}nﬁa ;
writo Ia‘y down norms:¥o ting ‘spasified~category of «
#&Npacminimum eligibility criteria;:cifory admission’ thereof
--'-——f-—ﬁ-**-oﬁ—thr-coum, courwcontents- -and-- mode-—of—-cem«ﬁean

—_ to examine and review penodrcally the i lementatron !
-—-dewn-by-the--Council-end- -to--advise ~- surtably the recognized--insti
— to evolve suitable performance appraisal systems norms and
on recognized institutions ;
%o take all necessary steps to prevent comm

In order fo.meet these obligations, the NCTE has - formulated norms and- sta
of teacher education. Such norms and standards specify thedetails of the ‘Conditions’’ to
mission, and additional intake for any COurse.pr:; trammg;mteachqr &ducatlom. Seik roiak

The NCTBE accepts distance education as .a useful, and viah Ol
teachers serving in schools. This mode is alsd” usefu "iorpro raining“a
tionaries working in the school system. However, it is.to be “discouraged as a mod
teachers or for conferring degrees/certificates in teacher education as a qualrﬁcatron
teacher. Further, wherever this mode is used for training, 1tshould satisfy the reqursrte ] ¢
quirements. R (i

This document presents the norms and standards for correqpondencc /distance cducatxon programsﬁ'&fiifeﬁ‘cﬁe_ (
tion leading to B.Rd. degree. These norms shall apply toall institutions offering - correspondence ange rtgacher
ca‘ion program whether this is the only one cxcluswc educational’ program of the Tastitution 3
other programs ‘offered by them 5 U enan \q (AR ko

course. i
Norms will ‘consider the combined facilities available::at (a):- nodal c¢ntqrs, (b)uﬁCPu pgxitnes*&@usﬁudyogcgtm and
(d) field practicum centers. ;

These-norms are stated under- two categoriesfleyels (i) essentral norms"gyrévﬁli:“i‘fnmmum requi
all institutions should fulfill in order to 'te elipitle for recogmitior/permission end additional mtgkc of their
1nst1tutron/courses by NCTE: and (i) desirable norms indicates directions which mstxtuti?m o&lg strive
to achieve- in a.- reasonably short period.of. time. ‘The formal recognition of institutio s,ﬁq ﬂﬂ@
the RCsof NCTE wxll depend upon the fulfilment of essential norms apart from fulﬁlmgn :
mance " criteia. - A v fw e potostisg! I

2.0 SUMMARY GUIDELINES °

i
e

Jurisdiction—Each University will admit only those candldates who are curreri’tfywbrking‘lrr-ﬁc ool ?systcms

located in the territorial jurisdiction assigned to it by the: Ath Stat  Govefaiedtre 00, ;
B S e h b LT T P o] J.-J 1

Entry Qualifications—Entry qualifications for admrsstons in terms @f marks at.eraduation \m;,{othc levclsv o
will be the same as prescribed by the State Government for. recruitmentiof: *tcaohers;orrprescmbcﬁwfor entry :
to regular. t¢acher .education programs. The admissions will bem ade after a written entrance e aml- '
natxon “_ e “"“ i

i~

Numbet of Seats—No UmverS1ty will admrtﬂmore than 500 candrdates in a glven academrcs year.

o s o RO R e ¢ LS
.-m.‘,w oA

Durartron-—24 months for B.Ed. course~ : exclusive of the time taken for formalities of entrancc te
admisslons, etc. AORAMATE ot

f e

Tuition Fee—Same as applrcable to other B, Ed candldates of ‘the' Unlver31ty However, extra-Charges

: a§a°“f%§'l |
partﬂtlme faculty The regular full- trme:.x.abrmfacnltww;}bﬂbc Iappol’;ltéak:b !
tions. prescrlbed for recrurtment by the UGC/NCT /State/UmVersﬁXm’“P t"tl ﬁ,fe éa

srmlm’\_qualxﬁcatrons, ’.and none beYoqd 6’§ érmgﬁq cgn}; beags

~\?,§<

u;

i




Provmon for audxo and: v:deo packages in? consul (
Regular assrgnments which ate fully . -evaluated: Wlthln«f ,,,pulat
per semester, aud ln each of the papers/courses.

(Il ‘\u lln'f.«‘ s

An lxitcrnshlplof 4 weeks duratlon dur{gg wlnch t(he ;paqhers deliver at4ea't.4OIles
‘are serving; 10 of which wrll bc superyised by the rogular, t;,qch edu cagr n of., Haipin ‘égggtgtc
departments. et ne NS gpanly mag. Bl ad B g A ol

Twelve weeks, i.e. 72 days of compulsory contact programs of at least 6 hoursper d 3
conducted by eligible teacher educators from the university" departments/tr " oollégeé’lﬁqé“ﬁliﬁdfelse.,
During -this. perlod the candxdates will be mtervrewed by. oxperts to see. the i

one . group i - e , =

#

Examrnatrons will be condudfed on specified days, other than the period assxgned to*the
Minimum of 80 per cent attendance in contact programs would be necessary. . Any axatibmm,attegdan

not CXceedmg 20 per cent could -be given only in eXceptional cases and not as @ gerrelraﬁlj 5 . SO i

3 0 COSTS ' g, i 8 i fiss ‘l)._}} u’;o‘{ SNG }f,"!,’&%;
(All costs.of all items mcludmg bulldlng will have to be(worked out with the pris lsvel, ,qr;‘} 1994 sonly)

3.1 Non—Recurrmg Costs

(x) Institutions under private management should have an eridowrisit i ok thpées five'la .
i, along with a resetve fund -of Rupees two lakhs so,as to cover. 3 months, salary,of all’ thtm;s,taﬁ'
+y The: funds should 1he. deposrted in a Nationalized  Bank.

(i) Suitablé instititional ‘building with adequate ‘space and ﬁttmgs fot (a)‘academxc Y wing;
ministrative wing, and () resources wing, will contribute to the quality of drstanoe ‘teach "‘dr_rc'__a*_ :
tion programs. Academic, administrative, and resource Wwings along With' Stuqi)g Centres and |
~ Personal Contact Program centres (PCP) are 1mportant in dlscharglng the functions ofdls;ance
'V_educatron Adequate cost estimation of non-recurrmg 1tem> hke burldr,\r v 53 1‘(?

. .___"‘f‘.;endowment funds. etc, will be Rs. 30 lakhs. . P e Nerh

32U Recuifring -Costs Lo IR ‘ Lot Lo iesrngiiag
g
o1 asibista

i

Salaries (for regular faculty/staff) As per UGC/Government norms. :
Essential Fits g Desm‘ablwnﬂ Lo

~:Othet- recurrmg costs “ayovog w0 Rsi 4 lakhéofor 500 students: e 1 Rs:} ,fadakhsrﬂiaﬁéoo students
ok o s AT e T @Rs. 8007-'15er year = ' @Rs P1000}- Ber year

it TR e tple ) sfudcnt i e perd student)‘ﬂ‘ 90 7

Expenditure on library . Rs. 10000/~ ' B IRgY 15000/-:“‘“m :

Books and Journals etc, @Rs. 200/- it _-@R,.S:..}QQ/% ploid A Lk g
.- , ks ke .
4.0 NORMS FOR SPACE AND BUILDINGS v et hay eeibutz oisssey

e L ;:*;,"?r"-':‘ O S (A IS BH 1t B 5 o,
4.1 Land Area and Locatlon : P aTing3-miogosTq

Adequate land area for academic, administrative “and -resource wings, and for la’ few srésidential <quarters ¥
has to be provided Adequacy.of, land area will depend. upon the socio-economic,conditions , of the regxon i
currjcular ;.. requxrements, ‘staff strength etc, . . . b pomi sl :

Wonitdees ' e Essential - ' L Desxrabl ;¢
3000 5. mté - 4000sq: rﬂts. % ;
The mstxtutxon should be preferably located in a noise and pollutmn free enwronment z ‘There should Y (/ﬁ/

be good transportation and communication facilities. Sufficient drinking water and feglﬂal'jplectncxt}'
should be available,’ ; ; :




4.1. 1

LT hére’ should ibe - suﬁicwnt numberlof‘dl' JeBoONIE: ﬁtm@gaﬁiw

r[_,\

140

v

yh

412

" "soeial - sciences-cum-small - group-mt&ﬂeﬁon‘“ stidiés:’ '\’Apéﬂdl

fd VO‘IMO") MAZDO ‘1‘!

Academic Wing

claserbmsr should have a- mxmmum\eovered&i‘ea)dﬁéo sq. ‘it
* rooms for small -group discussions s ahdHndividiigliself st

{isa<halls ‘of 100 sq. mts. are- needed%ﬂgensmlﬁméotmgsw

| ssepos\e1sg
Dependmg upon the nature of curricula, there shoxrxld b ,provxslo
smeuce laboratory, psychology lab&at@ty’bwdrka’éhéﬁs, Slﬂvé!afbtb".

cumculum development groups should use these facilities on regu ‘
S EE ;u r‘tm,mmq) g3 'J“.c;?inq['tO"'io 3‘{F'§’ ol s
»Bsulﬁxng SR‘W’ for Admnﬁtﬁ?’q}le'ﬂ ‘Bgﬂ vt *)r" (ot ?mmm.rbs 1ad Of;a) “sld

‘ G a0 eriangs wd baviorsiind nrH 1h
e Item T piepsd Hiw el Jouited A qdermmi gm’mp
£ ;L'~n1’.€i99§9§1/;¥153d’;,5~r°-«°.m i ame fet.:f A (i“l bafii ‘"c%%%tgf‘ﬂc’} ﬂé AYW‘ FOTET .
hguSagfRoom - 4 L S voiie D Chinow st "-:,i % 1109, Mamﬁn :{mo‘ “qlﬁﬂf
3. Office Room (Two) b wrapg LenoBg vy i 9%
4. Store Room (General) : ] : ; .' : 2_5;sq.-m_ts 2
5. “One Store R oom-for-storing produeed fhatesihl ¢ 1% coiflisd gntsuion et

4.1.3,

4.1.4

4.1.5

4.1.6

7 o B

; 20D gl

‘Nogdal Ceaters ' ot Linoile 1antneghigra; slevirg s w{mu £l

Nodal+Centers .will be the umversmes; tlxat, w:ll‘,undemkpbhewwpnhubﬂdylﬁoﬁmu i}
It will (a) design, plan, and develop:&onrse! smaterial éb)x&g&m&ebcamphﬂwwmm'
all. necessary arrangements for study. er}ers,‘mﬁygld . ?F%S,tl,,cn cepters ﬂmﬁ fund, s‘fun}ge’ supervwe
.and . gvaluate all program corqpor;ents L eer (o) b

. ST Q) DO 32

o Xl( 5 t r“’“”{‘"r' (Y (

Study Centers i
.. These cenfers could, be lqca;ed W1tt}‘m or outsxde the ffm 192 r:ﬁ: 3 ? n mg it rnte’é COuld b
spread over different colleges affiliated to the’ up}vpm Yy s u? vigtthm he gpe ?nfj(ﬁrlsQ{cuon of th
university. Adequate space and facilities should be avallable for orgamsmg and display 0
assignment and response materials of students, tutorials, counselling, \groqgag 3cu§g,qg§ ggdn\ggua

studies etc.

il :-‘N* iScUHI‘

A

Personal -Gontact Program Centers : feiie

.. (Pergonal -Contact Programjimay:b \\orgap&.e{i at thﬁ nodal penters/studym%qmesc ,wter
~will beiequipped with adequate- AN «GQUIPMEALS.» Staff for these centers . may include, one;,
coordinater;ten teachers and technical syppest (Rgrsonnel. Adsquate facxlmes for. Coordmator
room, Glass room and Store room etc. shou}d (ﬁclﬁﬂ bfﬂavallable

s

£1
Wi

Field Practicum -Centers !
“These " are the selected schools for the organizatxon "of practice teaching; work experieuce, actxonf
research studies, and innovative curricular cpractiacsi Udt iSvmecersanyate have udarly 50 ufield
practicum-centers for 500 teacher trainees of first year and 500 tea%hegr téalmn res of %cpnd year.

L Gl

Building: Space and - Facilities: forAmenities Giglrbe cimehBog ,(,1 ae e
“ It is essential tohave a ‘Commbon Room for- women - studentswmﬂoattaehbd toxlete Itis. e;sentml to
have two separate toilet rooms of minimum 25 sq:# :mtd"for T worden apditmen™ Istudents. -An .ad-
ditional toilet for staff is also required. It 1s Qes}qable to haVe one big hall first-aid fdvl‘,}tLCS ﬁnd
other amenities for visiting guard;an/parents

It .is.essential to :pmyngle’?q;lg}gpa w.ater facmtxes £

. .PWrpose ;LL“ is fesirable.to PEGYide, D?OOLers tgr thi
o AP PR . L h e Wy}'w/ coipalanEEes bor nolB0GE :

aldsligd
_— (il

gt SOy
) Kﬁ R, Tﬂ‘f? rTzih-
bhliE
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: Laboratones v

(@

®)

 condueting-praeticals--in the - chosen- area- of -work - expenencef. The

©

@

4.1 5

4.1.10

@

(b)

©

(d

" dsstablet stz 5 ekl 3
“Work - ExpéHsHcs” Lty el v

syclfolngy dbyoE
SEieHEE Y| Socil) Ssients
considered essentlal only if it is relevant to the coursc
4.1,9() General Laboratorics

Psychology-Laboratory g
Institutions of Corrcspondence/Dlstance Teacher Educatton ..shonly
Laboratory of 75 sq. mts. area of which 15 sq. -mts. wtll s
and other instrumenfs bf“ - edicatioiagb g psydh6togHt

space of 60 sq. mts. will be used for. practical work for students
separate PSychology Lab havmg up to date t[ests equxpment /and

A work “expérience lab of ﬁoor area 75 sq. mts. should bmpmwﬁe wum

sfivtid -ho-equipped Witk the-required-1ols-—and equi
experience for-which: teaching :is* provided kPR frstitahi
Educational Technology Laboratory i
A’room of floor area 60 sq. mits. with adequate audxo—wsual :
shiould be “used for practlcal work by students in sndaller §r§p§ S
lab for thé preparation of teaching aids.’ The staff of the “ds

putposes. of producing instructional- materials. .

Library-cum-Reading Room Do :
A library-cum-reading room of floor area 100 sq. . nits. ¢ ch mqﬁﬁtuon q¢
should have adequate reading room space and’ storage spacs fot boé‘k 1ﬁ'l§ Yesirable
to have small study cabins in the hbraty for the faculty 2 ‘“fﬁ‘**ffﬁ?r
Course Speclﬁc Laborafones i
Science Laboratory :
There should be a science lab of area 75 sq. ‘mts. of wmch “apout 15, s oWyl he
storage of apparatus and chemxcalsvand 60 sq. mts. will be for thi 30 SThste
should bé adéquate - nuimbér. of  Wotk tables.: Dufiig - thetimeof “nof-
1ab an beuded Tor devilopiny other ‘Citicular- actwmes of scxenbé edué
Language Laboratory LG
Language laboratory should be housed in" duky ‘accost » .

should ‘have facilitiéé ¥5r - récsrding “and ‘audio playcr"eqmpﬁxmtﬁ dm?t& -:\bﬁmﬂpnntcd
and recorded” software. Language learnmg facilities should bz available’ for . m:hvldud:e.as
‘wéll 4s°Tor “groups -of at lelist tén 'studsafs-at: a time. th»o wnd mult:m:dtaﬁ:facihttes are
desirable.

Social Science-cum-Small Group Laboratory derias’
Tie - distance 'teacher educafion ‘institutions :specializing ‘in thes dréaiof Lszmkin‘s&tdzr s for
developing, understanding, issues of importance to society, - sosial: seggﬁ,mty, value-
education, and social skill development required for ne gotxatmg the social -, realities, “should

possess their social sciences-cum-small “group laboratory. Facilitied fgedodducting  casz
studiés, psychological testing, interaction analysis, and Spec1ﬁc observation tools .ma y be.

Taat

arranged. for-effective operation of this lab. 5T e it el Dk o
Computer Laboratory : 4 3 e IR O
A room of floor area S0 sq. mts. with at least five personal computers w;ll b., r;cqgu‘ ; for

this: lab. With such a facility, the: students can learn. theory and \pragtical - of Computm
Education. It is desirable for general students. It isan essential lab for tho 10-0p for 3
computer teacher education. ;

Material Production Cehntér- Produétion ' Wing FBA R e, R

Corrcspondence/Dlstance Education. institutions produce and use training, teaChm ,ﬁ‘f@a?mng
and évaluation materials. The' strength of the program'lies in' the'vquality, qu-&’ﬁﬁty‘iahd diversity
of these materials. The- equxpmeﬁt ‘like ‘DTP with laser-printer,: -dot: “nmmx;k endX ‘machine,
electronic typewriter and printing facility are desirable. : o, g

(FANN (<5




;t 1s desu:able to have the. aud
; unres audxo recording méCc!
";'3 quahty sound’idubbing equipment
i requipments:: -like: video: cameras,lhght;

added for producing video materials. - :

4,2 Building Space for Res1dentlal -Areas

42, Suff Quartes s
N - ; Bl

L BT

SRR S inE T e 3]
’s/Dxrectot’s res1denoe should.‘.bF provide
'”‘- RICRRVE P A
Dcs‘rable SR i : I Lionliislc: !. TE
Quarters for at least 50‘7 of the teachmg staff. ¥
teaching) may be provtded in those arcas where housmg is. (afu&?g&c I,
ASAS

4.2 20! Nor!ns for Staﬁ Quarters

ssentlal
Pnnclpal

i,

Professor s R 1 k

Prmcxpal[Dmector (of
Professor (one) g
..., Readers (TWO) , ..t o lruiidin
" {ecturers, (Seven ) Gy
- Technical Support Staﬁ (Ten) i

Helpers (Five) el
43 _ Norms for Equipment, Books and Furmture
" 4.3.1 Bquipment for Science Laboratory '

Essentlal
The nodal centers should arrange at least one set of all sllen
experiments prescribed at different school levels. All requir

. shelf and ahmrah meant for _keepmg chemxcals and other cqulpments"

Desxrable o, £ ittt B
. Multiple sets of s be prov1ded sa that ma;
same experiment at the samo time.: Some apparatus to perfo

experiments may also be provided. Jsiat
for Psychology:. Laboratory . . i bluni: : 2
: ; ¢

o342 i Equipment
Apparatus for snnple cxpcnm@nts related,to cducauona,} p%yc]ao 08t ins
; mwnm

ome apparatus m

Essentxal i Ly :
£ Intellxgence TC)tS (p*rform%ncs, on~v.,rb3.l and .(\garb'al), a,tltltpd é[gsts, 13"’5’9}1»
attitude Tests and Interest Inventories. (e
Desirable 1“'“'

‘Multiple sets of the above tests, sensory-motot tests o

distraction, etc.)
4.3.3 Equipment for Educa

ttonal Technology : i, e “

£ bl ﬂ T Yot _‘J((\rl
: il I‘E&i“(,ln(u, ) aibiiz
;blank audio cassctte

3

“Essential s
Audio Cassette recorder, Slidc-cum-ﬁlm-strxp pro;ector ‘35mm‘ stﬂl oa.mera
and Art materia charts and shdes :

Dssirablc ‘

Is for preparatlon of
ot L

Louds;)eakcrs, Mlctophol‘le, ;' ¢ deeo Cassctte's{_

Radio, TV, VCR, Amplifier,
Computer PC. : ;
4 3.4 Equipment for Multipurpose Workshop & Wo:k-Expegxcﬁce ot :
. Bssential . Hosiaaagt | W
. Two sets of working hand tools, two setof gardencrs"".itp olé; S é ’1 ]éssggtm : reuuire
for work experience actmths pxovxded in. the msmut;on in-afg: ’ :
Desirable & BRI b

Multiple sets of hand tools,
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EREES

4.3 S Equlpment for Games & Sports ; '
It is desirable, ifan mstltutlon has snmple equxpment and

related areas.

4.3.6 Norms for Books and Journals

Esse nual

_The library should have initially mulnple
_ least 100 sets so as to cover 500 students. A part from t

journals (national and international).

Desirable

- to transform and innovate the given:

43.7 Norms for Furmturc

£38 8

At least 7000 books including text books and reference boovks,...v itha;
100 titles per year. It should subscribeto at least 15 Journals.-::'

programs.

NORMS

NATURE OFF URNITURE

ESSENTIAL

1 ‘

%

3.

Classrooms Ten

The Ist & 2nd year classes are not
to be arranged simultaneously
Table & Chair for Teacher
Blackboard :

Seminar Room:

Students & Teacher’s Tables &
Chairs,

Hall with Dais: (One), & Chairs

4, Labola.tory

A £ Ve T W e e e e

S.

6.

T
8.

9.

(Science, Psychology, Educatlonal
- Fechnology)
Work Tables (1.25x0.9X0.1)
Stools (0.6 ht.) :
Demonstration Table & Chair,
Steel Almiral,
Storage racks
Workshop .
Work Benches (1 .25x2x .75)
Stools (0.5ht)
Teacher’s Table & Chair
Steel Almirah
Storage racks
Black Board (3 .5X1)
Library at Nodal Study centers
Study Centers
Field Practicum Schools/Centers

Principal/Head/Directors, Room
Table, Steel Almirah, Book Rack,
Filing Cabinet, Telephone/Fax
Chairs,

1 Set for each student '50"
sets for each class room
1set (2.5mX Im:x Im)

All adequate number to
accommodate 100 students
& 10 teachers
Dais (3x 6X0.5m)
"Halls sufficient to
accommodate 500 students

51in each laboratry
25ineachlab :
Demo. table I in eachlab
“lineachlab- ’
2ineachlab

. 4 benches
25 stools

1 each

1 each
2 each
| ar i
Annual grant of Rs. 1 lakh
Adequate in number i
As per state norms for one
of its own schools




BERiNE y Ubiteey oy

Tied g2t : 320 L)l" 5 r‘q n~ TSRS o
NA.;& F bka g

Al

10. Teacher’s (Staff Room) " Onefor cachTeacher ;
- Almirah/Cabinets, Tables & Chairs neLgab btk

omﬁ B]O. l( ‘ ncHN cAt (34
Q)%a, ft ble, Extra Chaus,, Stecl
1rah,_

lmg dablnet 5 1lmg

Racks ‘Notxce Boards, Stob iihsle
12. Storc Room
Stcel Almxrah Storage Racks etc

dasina ke A i pal

:;‘,ﬁ-‘!

e iyl

13 Student S Common ROérj‘l
Chairs, Long Tables etc.

BB o
ST

-~ NORMS-EOR :STAFE . ;. ; o :
The teacher cducation through, Distanc Education A@%.é%a%m%n‘a?fv
- dasigaing, course development, orgamza.tion of training eXperiengce
monitoring s3!f corcactive learning. material§; ¢ éﬁﬁmg contact programs,
‘ etc. Ths NCEE @R Rat facilities and expertise betaade avallab@bg@_
T ollags levels: The central unit or examiining: university “would™ no!
_.butalsp act as active.academic resource, centre, It is essential to ap oir
staff. Sufficient part—tlme faculty shouId also be made avaxlable 4 :

5.1 Teaching’ Staff (N =500 studenfs’per! yca‘r)

- Designation,,. - : .- Nu;gl;gr Requlreglr_ A Spwalxzatxon
‘Essential ool
“Prncipal-~- . ‘Proféssor’s Professor’s

rs ‘Xp.,rlencc n
simxmstra- :
s )

i

sieh0 (Rank (Ohe) Rank (One) . Education

Reader in _
Education . Two Two

Lecturer i Seven Seved " "One for each ‘As laid’ down by G
Educatien =~ 1 Ui " miethodology oA
One for each
g ~ pedagogy
' . subject
Part Time Ten WS
Faculty (Academic/ L
= Profcssnonal) Ten Education
: and ‘Having Au by
‘relevant i
comypeteéncies
Instructor in ‘One - One Relevant Craft
Work-experience
Instructor in One One -+ Fipe Aut,

“Art and Music - A Music




~

peliitasq] | CTEIGATEEIES

: \i 52 Technical Sgpport Staff

P T

i o e S ee

- i{Designation ! _
> ~ Librarian L “iioré thdn 1"
: Assistant Librarian 1 ‘more than 1
A TechniGal Assistants 1 ‘more ‘than 1
‘ Computer Qperator '( R | mare:than (‘1 PRI O 10

UDC—1 . asi
LDC-Account-l Typlstl U“ cas“§;
s JARE qu-ﬁi o qum? 2971

¢ \ :

coSA géiure of Emploqurxt qf Staff -
‘ﬂlm.:?‘, \T,\AU“’staﬁ‘ shall be appointed on full time regular basis after selecuon by

i ction, Committee. TIn the Selection Comnmittee for teachmg:st&ﬁ'pdtois

\ minef\ of the NCTE and or the pngersnt’yjq&v;t %re;c%uxrem&x(

\ The ,s afy, g.tﬁucturc of teqqhmg staff should as per Government U

6.0 NG&MS FOR CURRICULAM . . .
& 6.1 '\ Duration ' o :
;' 124, mon\ths for B.Ed. course : exclusive of. the- txme ‘taken” for fformahtxesf ‘éﬁ‘cntr ; §é9‘§d~
5 "m .on o, tuo ] ety et T v Lty ) MLU <('\‘J): tane
6.2 try Qualiﬁcation : : ,z,:dua £ ,
- for admission in terms of marks at graduation or other le Is Wl ethe same

ntry ‘qualification
he State Government for recruitment of Tea&b'é’r"&r"‘f)re%?:’i‘ ibed

am. The admissions will be made” at‘te“ a

P&mﬁ {15 gula_r f

o g

10 exatmnatlon

prescrlbed byt
teacher educatioh progr
] 6.3 Eligibility Criteria

j SERE - Quly - thase _regular teacher. ,serving 1 n,tgﬁosmm;ﬁchpgls (PH‘MSY:
‘.}{ $ ; 1Q§5e15) lq,cated{. within . the Jurisdition agg hps la, nummum{gf l&bf%ﬁhym
l'\ 6._4 Materials _ S din yggm,,
Lo .- (a) Adequate amount of self-learning prmtcd course maternal in dxstauce educa on fo,
\ sample based evaluation ;of ithe printed: materisls Aiasabag 1495% ‘byf}i e

2 set up by UGC/NCTE. L ovines élbt :r.-ﬂ

B . Provxslon for ‘Audio and , Video Pa?kages in, consqu,}tatho 4,178

N
i

' X LA CIET and NCTE ; o blgore spoliod aﬁ‘,
{ 1y (c) Regular Assignments which are, q\uly ,evalugtcd within ‘stipelateddtinss jhere ,
i one assignment per semester/two assigament(pst ¥ear, arzibxn.-msh ot pei‘s/courses G d

ibgs 8 X

)

6.5 Contact Programs
Twelve weeks, i ¢. 72 days of compulsory contract xirqulams of i1 dHE 6 NG Ber day. This

4 i i bl

i o nowill be conducted by eligible’ téacher ¢diuacators' frofii tRé chrsxt!y(dep?x’f{méh"t'g/trarmng ‘colleges

5 and none else. During this period, the candidates will b inferviewsd! Byl cxperf?to% t}{e extent

; up to which they have mastered teaching skills during internship.. No comract'la‘
2 : ‘SlSt qf .more than 50 teacher-trainees in one group.

6 6 “EValuatlon
ﬁ#m Formative and summative evaluation will be conducted in all curricula:
of the courses. The Uniyers tbiE)%mxmng bgdwgl ureﬁgqgnuou
luation as per the gmdelmes The wntte(u yractlcal oral andY oth

uations will be cmployed as ‘and! When necessary
fven“/,vmnm, m ~

back on ' the basis of.,m\w 3 ASSIERm
TW




	00000001
	00000002
	00000003
	00000004
	00000005
	00000006
	00000007
	00000008
	00000009
	00000010
	00000011
	00000012
	00000013
	00000014
	00000015
	00000016
	00000017
	00000018

